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(b)· if Dot, the stations at which 
they are not being marketed; 

(c) the number of companies manu-
facturing these stoves; and 

(d) is there any request from any 
LPG distributors association to manu .. 
facture! or sell Nutan stoves; and if so, 
the action taken thereon? 

TIHE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
No, Sir. 

(b) Due to limited availability, 
these stoves are marketed in whole 
Of Delhi, Assam, Arunachal Pradesh, 
Chandigarh, Haryana, Manipur, 
Meghalaya, Mizoram, Nagaland, Tri-
pura and parts of Himachal Prade5h, 
.Jammu and Kashmir, Rajasthan, 
Uttar Pradesh and West Bengal only. 

(c) Presently only two companies 
are manufacturing these stoves. In 
order to maximise production to meet 
the demand in the country, National 
Small Industries Corporation (NSIC), 
New Delhi, is setting up a number of 
units in different locations of the 
cou~'try for production of stoves in 
the small scale sector as per the Go-
vernment policy. 

(d) Indian Oil Corporation (l OC ) 
is not aware of any such request but 
the LPG distributors are, however, 
authorised to sell Nutan stoves in 
approved markets. 

Ceiling on the Sale of LPG RefiUs 

4281. SHRI V. N. GADGIL: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether there is any ceiling on 
t~e ~ale of LPG Refills by the LPG 
dJstrlbutors and if so, the limit fixed 
for different cities and towns and the 
basis on which the same is fixed, , 

(b) number of distributors who have 
reached the ceiling limit and when the 
ot~:rs are going to ,be brought to the 
~eI11ng level; and 

1980 ~'ntt~n A"$to~ 4'2* 
(c) whether there is any fel'l'eSeD-

tation about the revision of ceilmg:: 
limit from the LPG distribttters Fede-
ration and if so, the action. taken QD7.. 

the same? 

THE MINISTER OF PETROLEU~ 
CHEMICALS ANn FERTILIZERS~ 
(SHRI VEERENDRA PATIL):' (a} 
Taking into account the different: 
working conditions and the cost of 
operations in different areas, the· 
ceiling as to the maximum number 
of refills of cylinders that a distribu-
tor would be allowed to handle per 
month has be€n fixed as given below;-

Market Numbf.,.· 
o r refil1s~· 

per mlmth'l 

---.-.---~ ... ---- _,__. .... - - -- - --.._.... 

Delhi 

Other uties with poplltaticn ('\Tr 
10 bkhs . 

Cities wirh' population t! l'\\({:n ~ 
lakhs and 10 lakhs 

Other places. 

- ------ - - ---

6,oo(). 

Co-operative Societies have been ex-
€!nptcd from these ceilings. 

(b) The number of LPG distribu... 
tors/sub-distributors ""'ho havp" 
reached the above ceiling limit is re-
ported to be 120. It would be possi-
ble to released additional new connec-
tlO!lS to the remaining dL:;tributors sao 
as to bring them up to the ceiling> 
lev€' 1 only after product availability:-
pOSition improves. 

(c) Yes, Sir. It is under consih. 
deration. 

Rationalisation of Area) of LPG 
Distributors 

4282. SHRI V. N. GADGIL: Wim 
the Minister of PETROLEUM AND" 
CHEMICALS be pleased to state: 

(a) whether there is any mOve b],. 
Government to rationalise the areas 01:.. 



ALPG distributoTs for an economical 
...aDd efficient distribution system; 

(b) is there any representation to 
tthe Oil cODq)anies by the LPG distri-
:butOf'S in this respect; 

(c) if SO, the steps taken by the Oil 
..companies; and 

(d) w'hether the IOC has allowed 
,any distributor to operate in undefined 
.areas to enroll customers in unrelated 
areas far from their show r""-tms? 

THE MINISTE.R OF PETROLEUM~ 
CHEMICALS AND FERTILIZERS 
(S-q'RI VEERENDRA PATIL): (a) 

.Rationalisation of areas of LPG dis-
tributors is a continuous process. 
-Based on appointment of new distri-
tors, adjustment of areas.is under-
-taken, if considered necessary, SO as 
to ensure economic and efficient func-
tioning of the distributorships. 

(b) and (c). Representations are 
received and duly considered by 0.1.1 
't::ompanies for taking remedial action. 

( d) Areas of operation of LPG dis-
-tributors is defined in their appoint-
ment letted. However, in exceptional 
ca~es due to lack of potential in their 
-original marketing areas, their area 
of operation is extended. 

Allotment Of cooking ,.as Ageneies to 
~perative societies In U.P. anll Bihar 

4283. SHRI RAM SINGH SRAKYA: 
'Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 

-:state: 

(a) the particular agencies/coope-
..rative Societies who were allotted 
Cooking Gas agencies in U.P., Bihar 
during the last three years; 

(b) the criteria followed in sane. 
"tioning the cooking gas agencies to 
tthem; and 

(c) the number of applications 
-"Which were rej ected for the allot-
ment of cooking gas agencies giving 
the reasons therefor? 

THE MINISTEB OF PETROLEUM, 
CHEMI(~AI.s AND FERTILIZERS 

(SHRI VDRENDRA PATIL): (a) 
Names ot the particular agencies / co-
operative societies who were allotted 
cooking gas agencies in U.P. and 
Bihar during the last three years are 
under:-

Uttar Pradesh 

1. U.P. Upbhokta Sahakari Sangh 
Limited. 

2. RDSO Consumers Co-operative 
Societies Limited. 

Bihar: None. 

(b) Accordlng to the policy then in 
force, 25 per cent of all the agencies 
were reserved for persons belonging 
to SC 1ST and 2 per cent for :t:·hysi-
cally handicapped. The remaining 
73 per cent of the agencies were being 
a\vurded on commercial considera-
tions, preference being given to 
genuine and efficient Consumers ~()
operative Societies, Agro-Industries 
Corporation etc. All app-ointments 
are made after inviting applications 
by issuing advertisements in the 
newspapers in ci.rculation in the area 
concerned and selection of candidates 
has to be made by a duly constituted 
Selection Committee set up for the 
purpose by respective oil companies. 
However, Government undertakings 
may be awarded agencies without ad-
vertisement procedure, if such agen-
cies are run departmentally by them. 

(c) A large number of persons 
apply in respect of such agencies and 
complete records of such applications 
are not readily available. After 
selection Of the agent is completed 
from among the applicants, the re-
maining applications are deemed 
rejected. 
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